
 12/3/2018

 Sixteenth  Loksabha

 an>

 Title:  Status  of  framework  Agreement  between  Government  of  India  and  National  Socialist  Council  of

 Nagaland  (IM)

 SHRI  GAURAV  GOGOI  (KALIABOR):  In  order  to  seek  transparency  on  details  of  the  current

 status  of  the  Framework  Agreement  between  the  Centre  and  NSCN(IM)  in  North  East,  I

 request  our  Honourable  Prime  Minister  to  clarify  the  exact  provisions  of  this  agreement  that

 will  impact  large  areas  of  territory  and  the  citizens  of  Assam,  Arunachal  Pradesh  and  Manipur.

 There  is  a  strong  sense  of  apprehension  amongst  people  of  these  states,  reflected  in  series  of

 protests  and  disturbances  staged  in  these  areas.  Combined  with  the  complete  absence  of  clarity

 on  this  matter  by  the  Government,  the  situation  is  causing  unprecedented  confusion  among

 people  and  authorities.

 I  request  that  the  Centre,  makes  public,  the  details  of  this  agreement  considering  the

 scale  of  its  impact.  Currently  NSCN  (IM)  official  map  of  Greater  Nagalim  shows  a  1,20,000

 sq  km  sprawl  across  North  East.  The  people  of  Assam  shouldn’t  be  made  to  compromise  on

 the  loss  of  territory  and  authority  over  its  legal  boundaries.
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